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Harsh Dubal & Anr.
V/s.

White River Corporation Pvt.Ltd. & Ors.

Section of the Companies Act: Section 241-242 of the Companies Act, 2013
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ORDER
The Parties are represented through their respective Learned Counsel(s).

On the request of Learned Counsels of both the side's, the matter is adjourned

Parties are at liberty to complete their pleadings before next date of hearing.

List the matter on 06.09.2019

Y
) atatr -
(PRASANTA KUMAR MOHANTY)  (HARIHAR PRAKASH ATURVEDI)
MEMBER/ (TECHNICAL)

MEMBER (JUDICIAL)

Dated this the st day of August, 2019.
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